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LOK SABHA
Wednesday, May 24, 1087/Jysistha 3,
1889 (Saka)

The Lok Sabha met at Eleven of the
Ctloc

{Mr. Sexaxzr in the Chkair]
MEMBERS SWORN

Shri V. Narasimha Ras (Parvathi-
puram).

ORAL ANSWERS TO QUESTIONS

Appointment of Governors
+
*31. Shri B. S. Sharma:

Will the Minister of Home Affairs
be pleased to state:

(a) whether non-congress Chief
Ministers have suggested to Govern-
ment that they be comsulied before
appointing Governors ot their States:
and

(b) if so, the reaction of Govern-
ment thereto?

The Minisler of Home Adfalrs (Shri
Y. B. Chavan): (a) and (b). No such
suggestion has beew received. How-
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ever, the Chief Minister of the State
conccrned is consulted before the ap-
pointment of = Governor.

Shri ¥. B. Chavan: I think, this ques-
tion has been explained many times
on the floor of the House, particular-
ly about what the hon. Member has
to say about what happened in Rajas-
than. So far as the appointments of
the Governors are concerned, natural-
ly, people do have the understanding
of social forces and the working of
the human mind in those areas. Nor-
mally, the persons who command the
respect of the people at large are
sejected for these pusts. Nturally,
sometimes their political standing and
sometimmes their administrative ex-
perience is a relevant factor in these
appointments.
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there are 2 ex-civil servants and one
is an retired Army General.
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Mr, Spesker: He has already said
that.

Shri ¥. B. Chavan: Mr. Ujjal Singh,
who was the Governor of Madras, is
a non-Congress man. Mr. Patlom
Thanu Pillay, Governor of Andhra
Pradesh, is a non-Congressman.
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Shri ¥, B, Chavan: As far as I can
say——because I have no precedents
with me—afier I took over, a number
of Governors have been appointed and
never has such a situation arisen so
far,

Bhri Hem Barua: In view of the
fact that the institution of Governors
islnlkdmmmlmhl rule
and is an i inad
as others, my]kmw:fltizlfut
that our Government are thinking
very seriously to abolish the institu-
tion of Governors as such because this
institution does not fit into the pattern
of democracy?

Shri ¥. B. Chavan: I do not accept
this comment of the hon.
because the word ‘Governor’ may be a
colonial ward, but certainly it has bean
accepied by the Constitution of Indis.
There is no proposal, there is np inten-
tion, on the part of the Government
to change this.

Shri Hem Barsa: He has not under-
siood me, Sir.

Mr, Speaker: He has understood
you,

Mr. Sheo Narain
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glrt ¥. B. Chavan: There is
Harijan member, but 1 think that
the case of the high office of G
nors, you cannot think in terms of
servation. Certainly there i nothing
wrong in expecting a Harijan to be-
come & Governor,

o
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has said that there is previous consul-
tation with Chief Ministers. In how
many cases were Governors thrust
upon the States in spite of the advice

of the Chief Ministers? Were there
such cases?
Mr. Speaker: He has already an-

swered that during his period he has
not done it, there is not even one case.
He has said this in reply to another
question.
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Inde-Fak. Tele-Comumunications
Sarvics
*13. Shri D. N. Patodia:
Shri D. C. Sharma:
8hri M. Rampure:
Shri Ramachandra Veerappa:
8hri Ebrahim Salaiman gaii:
Shri N. K. Banghi:
Shri Hukam Chand Eachwal:
Shri Onkar Blugh:
Shri ¥. A. Pramad:
Bhri R. Barua:

Will the Minister of Communica-
thons be pleased to state:

(a) whether tele-communication
links between India and Pakistan
have since been established;

(b) if so, the brief resume of their
working at present; and

{c) if not, the efforts made to
establish the same at an early date?

The Minister of State in the Depart-

ments of Affalrs and
Communsications (8hri L K. Gajral):
{(a) to (c). The telecmmunication

links between India and Pakisian
were restored partially in February,
1966. The circuits have, howWever. not
been working satisfactorily mainly
due to lack of coordination and at-
tention from Pakistan authorities.

In recsponse to Government of
India's proposal for discussions on
varius bject includi tel
munications to  normalise relations
between India an@ Pakistan as pro-
vided in the Tashkent Declaration.
the Government of Pakistan have ex-
pressed the desire to have talks for
nomalisation of tele-communication
tacilities. We have welcomed this trend
and are pursuing through diplomatic
channels the possibility of having the
scope of the talks widened, 30 as to n-
clude other closely related malters. We
have also offered to receive In Delhl
a team of Pakistan officialy for talks
on questions that either side may






